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Company Petitions are admitted. List this matter for hearinI on 3.5.2017
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V. NALLASENAPATHY
Member (Technical)
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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

cP /'tcP lyx:sA/rcsP/rcsA/ No. 2-A\ I

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY L.AW TRIBUNAL ON 19.04.2017
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